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Party has just 55 minutes. Others also may 
want some time. 

SHRI BHUPESH GUPTA : I will finish in 
another few minutes. 

THE DEPUTY CHAIRMAN : Even so, you 
should give some time for others. 

SHRI BHUPESH GUPTA : I am just 
finishing. The debate will be extended by 
another day, you will see. Anyway I am 
finishing, Madam. There have been so much 
interruptions, Madam. So many interruptions 
have taken place. Kindly deduct the time for 
all those interruptions. Madam, I was saying, 
these are the features of the crisis and that 
after fourteen years of planning. No wonder 
the Prime Minister in his letter to the Chief 
Ministers of States has said that it looks as 
though we are developing a political crisis. 
Madam Deputy Chairman, if an economic 
crisis occurs in agriculture, there is bound to 
be a political crisis. You cannot escape it. You 
can avert it for a time. Officially you can stifle 
it and you cap perhaps circumscribe its 
operation, but you cannot escape it altogether. 

Let me here give some aspect of the eco-
nomy, especially one aspect, particularly the 
foreign private investment in the so-called 
collaboration agreements and joint enterprises. 
On 30th June, 1948, the foreign non-banking 
private business investment in the country was 
Rs. 256 crores. In 1960 it was of the order of 
Rs. 690 crores. And now this is the latest 
official figure. We have got the provisional 
figures and according to them this foreign 
private business investment comes to Rs. 800 
crores. 

THE DEPUTY CHAIRMAN : Mr. Gupta, 
you will still have about ten minutes. You 
may continue after lunch. The House now 
stands adjourned till 2.30  P.M. 

The House then adjourned for 
lunch at half-past one of the clock. 

The House Reassembled after Lunch at 
half-past two of the clock. THE VICE-
CHAIRMAN (SHRI M. P. BHARGAVA) in the 
Chair. 

STATEMENT    RE    OFFER    OF    THE 
CANADIAN GOVERNMENT TO MAKE 

A GIFT OF WHEAT 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICUL-
TURE (SHRI D. R. CHAVAN) : Sir, I beg to 
lay on the Table a statement regarding the 
offer of the Canadian Government to make a 
gift of wheat. [Placed in Library. See No. 
LT-3900/65]. 

MOTION   OF   THANKS   ON   THE 
PRESIDENT'S ADDRESS—continued 

SHRI BHUPESH GUPTA :    Mr.    Vice-
Chairman,  I was speaking on the foreign 
private investment and I pointed out to the 
House from the official figures that between j   
1948  and  1960, investments had gone up I   
from Rs. 256 crores to Rs. 690 crores and j   if 
you take the  investments in the subsequent   
period,   the   figure   would   come   to I   
about Rs. 800 crores. Now, where are these 
investments going ?  In  this period, investment 
in plantations rose from Rs. 55 crores to Rs. 95 
crores, mining from Rs. 11 crores ]   to Rs. 14 
crores,—I am giving round figures ,   only—in   
petroleum   it   rose   from   Rs.   22 I  crores to 
Rs.  122 crores, in manufacturing processes  
from  Rs.  70 crores to Rs. 251 i   crores—of 
the manufacturing processes, on metal and 
metal products, it rose from Rs. 7 1   crores to 
Rs. 93.8 crores—in chemical and allied 
products from Rs. 8 crores to Rs. 38 !   crores 
and in services from Rs. 99 crores j   to Rs. 
135 crores. These I am quoting from \   the 
official figures. 

SHRI DAHYABHAI V. PATEL : Mr. 
Vice-Chairman, may I once again point out 
ihe empty Treasury Benches despite the 
Chairman's remarks this morning ? This is 
the respect they show to the Chairman's 
ruling. 

SHRI BHUPESH GUPTA : I would like to 
say thai the sense of the House would 
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be'carried if you were to adjourn ihe House 
for a while and allow a Cabinet Minister to 
come. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : I cannot adjourn the House so 
long as there is a representative on the 
Treasury Benches. 

SHRI BHUPESH GUPTA : You can. It is 
in your power. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Please continue. 

SHRI BHUPESH GUPTA : They dis-
respect the Chair. 

We have a motion on this subject and we 
will discuss it next Friday but here I should 
like to invite your attention to the statement 
made by the U.S. Secretary of Commerce 
announcing the businessmen's delegation's 
visit to India. That delegation is currently 
visiting this country. I am quoting from the 
statement of John T. Connor, U.S. Secretary 
of Commerce. He said, on the 6th of 
February, "The Indian Government continues 
to streamline the adminis-Irative procedures, 
modify taxes, ease industrial controls in order 
to attract increased overseas investment and 
we want to participate to the fullest possible 
extent in developing private business and 
investment in India". Note the words, 
"...private business and investment in 
India". As you know, this delegation 
sponsored by the U.S. Commerce Department 
is now visiting this country and has come 
with two hundred proposals for collaboration 
agreements and joint enterprises in the 
private sector. Mr. Vice-Chairman, this 
started in 1956 when Mr. T- T. 
Krishnamachari, the then Finance Minister, 
entered into correspondence with Mr. Eugene 
Black, the President of the World Bank. He 
wrote, in his letter of September 19. 1956, to 
the World Bank President, 

"We are undertaking a comprehensive 
review of the policies and procedures that 
inhibit foreign private investment." 

He added : 

"You must have observed that a few 
days ago we raised substantially the excise 
duty on cloth." 

I am quoting another part of his letter. 

"Suffice it to say that the basic policies 
which govern Governmental policies on 
this matter are not very different from 
what you have stated." 

These I have quoted from the letter which he 
wrote to Mr. Eugene Black, President of the 
World Bank, in September, 1956. Naturally, 
he is implementing that policy with a 
vengeance. In his message to the Indian 
Investment Centre in Bombay in January last 
year, Shri Krishnamachari said that the door 
should be thrown wider open for the foreign 
private capital to come. Now we find that in 
his Budget proposals he has not only thrown 
the door wider open but he has spread 
literally the red carpet for the gentlemen of 
the United States of America, West Germany 
and the United Kingdom to come and exploit 
our resources. All that 1 would like to say in 
this connection is that they are slowly but 
steadily mortgaging national interests. This is 
what I would like to say and it is a clear 
violation of the spirit and the letter, more 
especially the spirit, of the Industrial Policy 
Resolutions of 1948 and 1956. It is no use the 
Prime Minister telling us that the previous 
Prime Minister, Shri Nehru, had said 
something in 1949. We are not living in 1949 
and at that time there was no planning. We 
have travelled a long distance in our struggle 
against all those foreign exploiters for 
strengthening our economy. So, it is pointless 
to quote what Panditji had said in 1949. We 
were surprised when the Prime Minister said 
yesterday that he had no objection to foreign 
private capital having a majority participation 
in equity capital in joint undertakings. Well, 
this is another step in that direction and, in 
England, he gave an assurance to the British 
industrialists that the patent laws in the 
country would be changed, so that the 
Britishers came to know of it then and we 
came to know of It later on. There was no 
reference here and we now find mention of it 
in the President's Address. In this connection, 
Mr. Vice-Chairman, I would like to invite 
your attention to the fact that in 1948 we 
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[Shri Bhupesh Gupta.] had only seventyfive 
collaboration agreements and in 1962 the 
number rose to one thousand four hundred 
and fortysix and now, between 1960 and 
1963, we find one thousand and twentyseven 
collaboration agreements in the private sector 
with the United Kingdom, the United States 
of America, West Germany and France, the 
United Kingdom having the lion's share, 
namely, four hundred and thirtyone and the 
United States of America having three 
hundred and six. 1 am quoting these figures 
from the papers prepared by the Ministry of 
Finance. With the socialist countries, other 
than the Soviet Union, we have only 
seventytwo such collaboration agreements. 
The monopolists are taking advantage of our 
economy and the Government and Mr. 
KrMinamachari have given all kinds of con-
cessions even in this Budget to those foreign 
monopolists to come in and exploit the re-
sources of our country. We shall discuss this 
matter when we come to the subject on a non-
official Resolution. I call this policy an 
eminently anti-national policy; I call this 
policy some'hing which is detrimental to the 
country's economic interests because the 
monopolists distort our economic growth, 
create an imbalance in our economy and hold 
our country to ransom. As far as the rupee 
counterpart fund under PL-480 is concerned, 
Sir, it has been estimated that the U.S. 
Government holding would come to between 
six hundred and eight hundred crores of 
rupees. It has been said jokingly that some 
day the Americans will be controlling the 
Indian currency because this sum of six to 
eight hundred crores of rupess would be one-
fifth of the money in circulation.    Such is the 
position. 

Let me now pass on to the other points. As 
regards planning in general, we do not know 
what Mr. Asoka Mehta is doing. Whatever 
little pretences were there in the course of the 
preparation of the Second and (he Third Five 
Year Plans have been given the go-by and the 
whole thing is now being settled in 
consultation with the Americans and other 
monopolists who have been favoured in the 
present Budget which we wiH discuss later 
on. Instead of curbing the monopolists, they 
have given encouragement to the 
monopolists. 

In regard to international relations, firstly 
1   demand  full  recognition of the  German 

Democratic Republic. I do not know as to 
why it should not be done. You have seen 
how President Nasser has behaved in this 
matter despite the frown of West Germany. 
We have some relations, trade relations and 
so on and it is time that we recognise that, in 
order to help the situation in Europe and 
bridle the aggressor, it is essential now to 
recognise the other Germany also, the Ger-
man Democratic Republic, and discrimina-
tion should not be made against ihe forces of 
peace and security. 

As far as Vietnam is concerned, we find 
that today's newspaper carries a very alarm-
ing news that the Americans are carrying out 
air raids against the Democratic Republic of 
Vietnam and that 167 planes had taken part in 
the latest raid and now we are told by Mr. 
Dean Rusk that these raids arc in continuation 
of certain policies, settled long-term policies 
and that they are not retaliatory action. Well, 
all that I can say is that the Government of 
India should not just stop at expressing its 
concern or giving good counsel but they 
should take the necessary initiative in this 
matter and get the American troops 
withdrawn from Vietnam, because what they 
are doing is nol merely a violation of the 
Geneva Agreement of 1954; what they are 
doing is a clear violation of the United 
Nations Charter and that is more important. I 
do not think any solution is possible unless 
the United States forces withdraw with their 
equipment from Vietnam and in this con-
nection we cannot look with equanimity at 
the presence of the Seventh Fleet in that 
region and its entry into the Indian Ocean. 
They are trying to keep this area as one of 
their spheres of influence by methods of 
intimidation and so on. Therefore [ say that 
the Government of India should take a firm 
stand and come out against th'S. I am very 
glad that India, a Member of the International 
Control Commission, has joined with Poland 
in criticising the actions of the United States 
of America in Vietnam, especially their 
aggressive action against the Democratic 
Republic of Vietnam. The blatter should be 
pursued. There is no use just stating that there 
should be a Geneva type conference. The 
need of the hour is io mobilise world public 
opinion so that aggressive action stops and 
the United Slates forces withdraw. 
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Mr. Vice-Chairman, coming to the question 
of corruption—perhaps that will be my last 
item—what shall I say ? 1 do not know The 
great Home Minister has started talking too 
much and fighting very little as far as 
corruption is concerned. He said that he would 
retire if corruption was not eliminated within 
two years. Has he consulted his calendar ? 
How many months are left for the two years to 
be over ? All that we know. How can a Home 
Minister who takes an anti democratic posture 
in arresting political opponents be trusted to 
fight corruption outside ? I do not know. 
Anyhow when he started it there was a little 
AICC held at Ranchi whi:h came out against 
him and intimidated hirn. Then there was a lot 
of talk and as you know, Mr. Biju Patnaik and 
Mr. Atulya Ghosh declared an open rebellion 
supported by the syndicate, I believe. And in 
this connection Mr. Atulya Ghosh wrote a 
letter to Mr. Biren Mitra, saying that he v/as 
the victim of character assassination; even 
after the C.B.I. Report, even after the Cabinet 
Sub-Committee's Report and even after Mr. 
Biren Mitra had been forced to resign, Mr. 
Atulya Ghosh writes that letter and it is 
published in the newspapers. What is this 
Government doing ? Have they got the 
courage to pull up Mr. Atulya Ghosh or 
anybody ? I am not asking them to use the 
Defence of India Rules but have they got the 
courage ? Whatever happens in the ruling 
party, its eliques and coteries, which are sunk 
in a sea of corruption, nothing will be done by 
them. Mr. Biju Patnaik was brought here and 
given a place in the South Block of the 
Secretariat. I do not know who sits in that 
room but it seems he has been threatening 
every body. Anyway, as far as this Home 
Minister and this Government are concerned, 
they are the least competent to fight 
corruption because they do not have the 
courage. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHAROAVA) : Mr. Bhupesh Gupta, that will 
do. 

SHRI BHUPESH GUPTA : I do not know, 
Mr. Vice-Chairman, how it can fight corrup-
tion. I do not want to go into other instances. 
Many things can be said about this  matter.    
What  has  happened   to   the 

Vigilance Commission ? What has happened 
to our Sadachar   friends ? How many ............  

SUR,   DAHYABHAI  V.   PATEL: They 
are consulting Haveli Ram. 

SHRI BHUPESH GUPTA : I do not know 
whom they are consulting but we saw how the 
vigorous Home Minister in one night arrested 
all the Communist leaders of a particular 
party and that gentleman who is supposed to 
be fighting corruption does not have the 
courage to utter a public criticism against 
either Mr. Atulya Ghosh or Mr. Biju Patnaik, 
He produces from his secret police reports a 
funny statement against the victimised 
Communists who are put in detention and 
seeks privilege but when we ask him to 
produce the Report of the C.B.I. and the 
Report of the Cabinet Sub-Committee, 
because it affects their party, he would nol do 
so. I am informed that it has been laid on the 
Table of the other House today. That is the 
position. Now, I have spoken at length on this 
subject. I say that corruption has become a 
built- in feature of this Government. 
Corruption arises from the monopoly of 
political power which this Government is 
enjoying. With the decline in leadership it is 
trying to maintain itself by the aggressive use 
of the Defence of India Rules and similar 
other methods on the one hand and by 
corruption and malpractices on the other. We 
have seen that Mr. Krishnamachari revealed 
in the other House that out of one crore and 
fifteen lakhs of rupees given by the loint 
Stool. Companies to the various political 
parties between 1961 and 1964 the Congress 
Party got away with Rs. 98 lakhs. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Mr. Bhupesh Gupta, I am afraid 
I cannot allow you to encroach upon other 
people's time any more. 

SHRI BHUPESH GUPTA : It is nobodys 
time. You can always extend it. 

Now, Mr. Vice-Chairman, this is the posi-
tion. You cannot fight corruption when you 
yourself for political and other reasons, for 
sectarian and factional reasons, rely on 
corruption within your party.    You cannot 
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IShri Bhupesh Gupta,] 
fight corruption when you take Rs. 98 lakhs, 
and much more in other ways, from the 
multimillionaire classes in order to fight 
elections and so on. 

SHRI LOKANATH M1SRA : That is only 
the visible part of the iceberg. 

SHRI BHUPESH GUPTA : Yes; the in-
visible part is much more. In Kerala they 
must be spending crores of rupees. Now I am 
talking about the visible part and that is 
shocking enough. The Communist Party gets 
less than Rs. 3,000 but the Swatantra Party 
takes Rs. 15 lakhs which is a sizable sum. 
Whatever the other parties may gel, the ruling 
party which is supposed to enjoy the greatest 
support takes from the Joint Stock Companies 
Rs. 98 lakhs and the people from whom they 
have taken this money will naturally call the 
tune and they are dancing to it. The 
President's Address will have to be studied in 
a critical note. 

The country is entering an uncertain and 
instable phase and we have to meet it with 
courage and unity based on democratic 
policies, we have to fight the forces of reac-
tion, pressure and all those dark forces which 
want to take advantage of the vacuum in 
leadership that has been created today and 
push the Government in a wrong direction. 
Progressive-minded people in all parties, unite 
together to bar the road to reaction and 
prevent this Government from capitulating in 
the manner in which they have been doing. I 
am not giving the slogan that we should 
replace them; I have no illusions; we cannot 
replace this Government today or tomorrow. 
If 1 had that power, I should like to do that but 
being a realist, as we Communists are, I think 
realism demands, national interest demands, 
the country's future demands, the country's 
destiny demands that we unite together, all 
democratically minded, progressive minded 
secular forces in the country, in order to 
prevent this drift towards reaction, that is seen 
in politics, in the economy, in every sphere of 
public administration, and we meet the gap 
created by the decline in leadership not by 
finding an individual or a coterie of indi-
viduals but by building up a powerful move-
ment outside of all the progressive and 
popular forces and reflecting and projecting 

a united movement in the two Houses of 
Parliament and in the State legislatures. That 
would be our way, Mr. Vice-Chairman, of 
meeting the present critical political and 
economic situation and I say so in all 
seriousness, with malice towards none but 
charity for all. I hope all those who believe in 
the future progress of the country will see the 
writing on the wall, give up all their narrow, 
partisan prejudices and know how to unite in a 
common cause for taking the country forward 
with all those people who share this cause. 
Either we all go together, progressive-minded 
people, or we shall be overtaken, defeated and 
beaten by the counter-revolutionary, 
retrograde forces. This Government today is 
living on retrograde forces more and more and 
that constitutes the greatest threat, not only to 
parliamentary democracy but also to the future 
of the country. 

Thank you. 

 

SHRI BHUPESH GUPTA : I forgot it. Here 
is the advertisement of T. T. Krishnamachari 
and Company in the press. 

THE VICE-CHAIRMAN: (SHRI M. P. 
BHARGAVA) : You have had your say. Why 
arc you passing on papers to others ? 

SHRI GANGA SHARAN SINHA : I think 
enough papers have been circulated regarding 
Shri Krishnamachari. I do not need   this  one, 

SHRI BHUPESH GUPTA : When the 
Finance Minister was there the advertisement 
came, given by T. T. Krishnamachari and 
Company. 
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SHRI BHUPESH GUPTA : Sir, you asked 
for a Cabinet Minister. You have got a 
Deputy. 

SHRI B. K. P. SINHA : Two Deputy 
Ministers make one Cabinet Minister. 

SHRI BHUPESH GUPTA : Two Deputies 
make one Cabinet ? 

THE VICE-CHAIRM \N (SH«I M. P. 
BHARGAVA) :  That is his theory. 
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SHRI DAHYABHAI V. PATEL: The 
speaker says that we are governed by three 
and a half Ministers. What is the meaning of 
it ? 
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"While English is a great language and 
while English has done us a lot of good, 
nevertheless no nation can become great on 
the basis of a foreign language. Why ? Because 
no foreign language can become a language 
of the people." I.'ORS    5 

 
"It is absurd to try and forget what we 

know and not take advantage of what we 
have learnt. But English will inevitably be 
a secondary language meant for a relatively 
restricted number of people.'' 
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SHRI BHUPESH GUPTA : We are glad that 
the Prime Minister has come. But he should 
note that all this time not a single Cabinet 
Minister was present despite the fact that the 
Chair reminded that Cabinet Ministers should 
be present in the House when  discussions 
took place. 

SHRI C. D. PANDE : Anyhow, the Prime 
Minister has come. 

THE PRIME MINISTER (SHRI LAL 
BAHADUR) : 1 am sorry. I think that one of us 
should remain present here. I am really sorry. 
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[THE DEPUTY CARMAN in the Chair] 
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SHRIMATI JAHANARA JAIPAL SINGH | 
(Bihar) : Madam Deputy Chairman, the 
President's Address gives a rosy picture of ihe 
state of affairs in the country. It should have 
given a realistic assessment of the actual 
political and economic conditions obtaining in 
the land. 

The present unfortunate chaos has been 
caused by a crisis of confidence in the Gov-| 
ernment itself. Since the whole of the 
Government coalesces in the image of the ruling 
party, any attack on the party, whether fair or 
unfair, discredits the who'.e machinery of 
Government and kills the patriotism of the 
people. In the crisis caused by the Chinese 
aggression, the whole country stood up as one; 
the party idea was surrendered 
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[Shrimati Jahanara Jaipal Singh ] in   the   
national  interest;   differences  were forgotten 
for the sake of the defence of the realm. 

In my view, the only way the present crisis 
can be met is by the formation of a national 
Government of all the patriotic parties. 
Political parties having extra-terri-torial 
affiliations should be banned. 

The history of Greece, Rome, England and 
America proves that when thf people face a 
common danger in a crisis, petty party 
differences should be submerged in an 
overwhelming concern for the integrity of the 
State. 

If each party is represented in the Cabinet 
in proportion to its strength in tbe legislature, 
two advantages will accrue, one specific and 
one general. On the Hirdi issue, which is now 
being exploited by each party for election 
purposes, electoral advantages will be 
superseded by an objective consideration of 
the subject and its impact on the country. 
Secondly, any decision such a Cabinet may 
come to will more truly represent the 
collective voice of the people and not of the 
44 per cent only who voted the Congress to 
power. 

Groupism in the Congress Party is cor-
roding our body politic. Something drastic has 
to be done to rescue the administration from 
further deterioration, from increase in 
corruption and nepotism. Tn some States there 
is hardly any administration worth the name. I 
may be in a minority of one, but I do feel that 
the President should lake over some of the 
States to bring the warring' groups to their 
senses. 

The increase in defence expenditure is 
alarming. I find it difficult to believe that we 
are prepared to meet any danger, any 
eventuality. Is it true we have more pilots than 
aircraft ? Whenever we ask for information, 
we are kept in the dark for reasons of State. 
Government want money to be voted for 
defence purposes, but refuse to tell us about 
our defence, our plans for preparedness 
against aggression. No amount of military 
strength will  be  of  any  avail 

unless we have seen to it that the people of the 
Eastern region are solidly and unequivocally 
with us. This morning, the hon. Member from 
Nagaland gave you his impressions of what is 
happening in his area. Tribal India continues 
to be neglected and 1 ignored. It is shocking 
that in the NEFA region crores of rupees have 
been placet! at the disposal of a man who does 
not know his job or the language of the 
people. How long are we going to deceive 
ourselves ? 

The language dispute is all-important just now. 
Why do we feel ashamed of the democratic 
heritage the British have given us V ls not the 
entire parliamentary system, the procedure of 
discussion, of give and take, of seeing the 
other point of view, the bequest of the British 
Parliament ? What future have our children if 
democracy is going to mean |   the  mere  
counting of votes,  or the brute |   majority, 
whether of the North or of the |   South,  and  
not the  image  of India  which i   claims to be 
the repository of all invasion-, |   physical, 
social, cultural and religious ? We |   profess to 
be tolerant of everything, but we are not 
behaving like an old country, like a mature 
civilisation, like a mature culture arm 1  we are 
frightened of a language which has !   got 
naturalised in this country for over two 
hundred   years.    Yes,   we   must   have   a 
Rashtrabhasha   and   it   does   not   maite: 
whether it is Hindi or Tamil or Bengali. But 
why be impatient ? Why rush Hindi ? Give it 
time to grow into a stature that will be able to 
deal with higher education,  in te r  national  
representation,  and gain all-India popularity. 
Is the language we speak more important than 
the problem of food, housing, health and 
education ? Is it not more important    that    
we    reform    our    educational system to suit 
modern requirements ? How   can  we  expect  
the  teachers to  turn out responsible citizens 
when they are paid so miserably ? Patriotism 
has its own role, but the incentive must be 
there also to keep the home fires burning. 

We have been seeing a great deal of lack of 
student discipline. The Government must 
reckon with the continuation of stodent agi-
tation. Students are emotional and, therefore, 
they are likely to nurse a vendetln against 
those who shot down their comrades. They 
are charged with the twin feelings of I  
despair and violence and reckless violence. 
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Both these sensations impelled some to seek 
martyrdom and others to go on the rampage, 
damaging valuable property. It is possible that 
those who are desperate may even be tempted 
to foster the cult of political assassination as a 
solution of their problems. The police who are 
guilty or tear-gassing students in their own 
rooms may iinaily revolt at the prospect of an 
offensive against minors on a mass scale. 

Students have played a decisive role in 
politics. The Congress has encouraged their 
participation in politics by forming youth 
leagues and organising Congress volunteers. 
What is worse is the possibility that because 
the Congress has imposed party loyalty on 
some students, other political parties may also 
exploit students' competitive spirit and their 
passionate desire to identify themselves with a 
cause. The Congress should disband its own 
student organisations and ban the participation 
of minors in politics, and then engage them in 
healthier and useful occupations. Everyone 
will agree that military training as well as 
quasi-military activity is the best way to instil 
discipline in young people. Why can we not 
have conscription for a couple of years ? Is it 
asking for the impossible to direct active and 
young students to nation-building work such 
as in corps for agriculture, for road building, 
for spreading literacy and hygiene, for social 
and community service ? They resort to 
unhealthy activities only because ihey are 
offered nothing better, nothing creative, 
nothing imaginative, nothing purposeful, 
nothing adventurous. The future of this 
country, as of any other country, depends on 
how the young people are moulded. Our 
leadership must wake up and realise who the 
successors are bound to be.    Thank you. 
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THE    DEPUTY    CHAIRMAN :     Your 
fifteen minutes are over. 

SHRI   NAFISUL    HASAN :    Just    two 
minutes more. 

THE DEPUTY CHAIRMAN : Would the 
House like to sit up to 5.30 p.m. ? 

SOME HON. MEMBERS : Yes. 

SOME HON. MEMBERS : No. 

SHRI A. B. VAJPAYEE : Not tou\ty. We 
have  engagements. 

THE DEPUTY CHAIRMAN : The list of 
speakers is very long. Well, then continue. 
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SHRI SITARAM JAIPURIA  (Uttar Pra-
desh) : Madam, are you finishing at 5 p.m. ? 

THE DEPUTY CHAIRMAN :  We shall 
finish with your speech. 

SHRI   SITARAM   JAIPURIA:   But   the 
time is too short. 

THI;  DEPUTY CHAIRMAN :   We shall- 
   finish with your speech. 
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SHRI SITARAM JAIPURIA: 1 have Io go 
out and I have been requesting you since this 
morning . . . 

THE DEPUTY CHAIRMAN : You may 
complete your speech. It will be a welcome 
change. 

SHRI SITARAM JAIPURIA : Madam, I 
express my gratitude to the hon. President for 
delivering this Address to the Members of 
both the Houses in spite of his ill health. The 
problems are too many and it is very difficult 
to discuss them in this short time. I will, 
therefore, sit down by expressing my 
gratitude to the President again and 1 thank 
you for giving me this opportunity. 

THE DEPUTY CHAIRMAN : There are 
still five minutes more. Prof. Wadia. 

PROF. A. R. WADIA (Nominated) : I shall 
certainly not finish in five minutes. Madam 
Deputy Chairman. I heartily associate myself 
with the mover of the motion in the prayer 
that she has given expression to about the 
health of our beloved President. We all wish 
that he has a successful operation and he 
comes back to us with his eyesight fully 
restored. 

We are also thankful to the President inas-
much as his Address gives us an opportunity 
to discuss the achievements of the Govern-
ment and the policies of the Government. But 
while saying this I must express my dis-
appointment that the Address on the whole is 
a very thin document. It has not much to say 
about the achievements, nor much to say 
about the policies. There are many points 
which invite comments but time is very short 
and I should like to focus my attention only 
on one problem, and that is the problem 
which is agitating our country most at the 
present moment, the language problem. 

I should have expected that the President's 
Address would have laid greater emphasis on 
the complexity of the language problem. But 
it has been disposed of in one short paragraph 
and in a very cavalier fashion as if it is a 
problem which is not fit to engage 

the whole-hearted attention of the Govern-
ment. 

Now,  Madam Deputy Chairman,  let mesay 
one thing. There was time when I wasa    
whole-hearted   protagonist   of   Hindi.   
Iaccepted the teachings of Gandhiji in 
thisrespect. I believed that English could not 
bethe language of the Indian masses, and 
Iwas prepared to recognise that Hind; as 
thelanguage of the largest group in India was'   
perhaps   the  only   language   that  could   
beI   accepted on all hands by Indians. That 
wasI  my faith. But, unfortunately, I have 
cometo North India and my ideas have 
changed. 
j   Many things have happened since then. 
We 
all swear by Gandhiji when it suits us, 
butwhen he wanted the Indian nation ta 
acceptHindustani,  by   one   vote   Hindustini   
waselbowed out at the Committee stage of 
the 
Constituent Assembly. 

SHRI A. B. VAJPAYEE : That is not a 
fact. 

PROF. A. R. WADIA : It was a great shock 
to the rank and fde of the Indian j nation as it 
was a great shock to Panditji and j Maulana 
Azad. I recognised that Hindustan! was a 
good compromise between the rival claims of 
Hindi and Urdu because they were two all-
India languages really, Urdu perhaps even 
more than Hindi. But Urdu has bc«n elbowed 
out even out of its own homeland and it has 
become Cinderella in the family of Indian 
languages. No wonder, if people speaking 
other languages have become a little 
suspicious about the intentions of the pro-
tagonists of Hindi. Another thing is, Hindi 
may be the language spoken by th- biggest 
group in India but it is spoken by the iftino-I 
rity when you take into consideration the total 
population of India. 

| 5 P.M. 

SHRI P. N. SAPRU : And in one concen-
trated area. 

PROF. A. R. WADIA : Well, I wi.ih every 
Hindi protagonist is as reasonabb and  as 
1  sweet-tempered  as  my  friend,  Mr:   
Sapru, 
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or Mis. Khan who moved the Resolution { but 
unfortunately, when I take into consideration 
the rank and file of the Hindi protagonists, 
their arrogance makes an enemy even of a 
lover of Hindi. It has been my sad experience. 
After coming to North India I have begun to 
feel that I am a second class citizen. Even my 
patriotism could be doubted because I do not 
speak in Hindi. That is the state of affairs 
which is extremely unsatisfactory and I can 
understand ths reaction that has been created in 
South India at the present moment. It was my 
misfor-tune , . . 

SHRI AWADESHWAR PRASAD SINHA 
: May I know from the hon. Speaker 
wherefrom he has this idea that because he 
does not speak in Hindi, he is not a patriot ?   
.    .    . 

(Interruptions) 

PROF. A. R. WADIA : In this very House 
I got the idea. . . . (Interruptions) You can 
have your idea . . . 

THE DEPUTY CHAIRMAN : That is his 
idea. 

SHRI AWADESHWAR PRASAD SINHA 
: It is very unfair. 

PROF. A. R. WADIA : I know where the 
shoe pinches. 

SHRI BHUPESH GUPTA: And this 
interruption adds to the idea .    .    . 

SHRI P. N. SAPRU : Dr. Wadia is IOO per 
cent, right. 

PROF. A. R. WADIA : I had the mis-
fortune to be present in Annamalai Uni-
versity on 26th January when there was a 
terrible commotion in the University. On the 
whole, the students of the Annamalai 
University had the reputation of being well-
disciplined, a mild sort of people but with 
my own eyes I saw how excited they were 
and how they attacked the Registrar's office. 
I was in the Guest House just opposite the  
Registrar's house and I saw how 

the students took out bit by bit the W!ID!» 
furniture—cycles, radio and everything— and 
burnt them before my very eyes. There were 
no hooligans. They were all students. That 
gave me an impression of the intensity of the 
feeling there and subsequently of course we 
find that the same thing happened in several 
other parts of South India. I was particularly 
pained by one thing. At the very time when 
there was so much excitement in South India, 
the hon. Prime Minister made a speech in 
which he talked; of quickening the step* for 
thi spread of Hindi. He was perfectly justified 
in making the statement from his own 
standpoint but I beg to say, with all the force at 
my disposal, that it was a bad moment to give 
expression to such a feeling because it only 
added fuel to the fire. That was the state of 
affairs when I left Annamalai University and 
after coming to Delhi I noticed how excited 
we all were and I also heard all sorts of stories 
about retaliation and we had the retaliation 
from the followers of my friend, Mr. 
Vajpayee. I am not aware that Janpath and 
Ferozshah Road are parts of the English 
language. They are just Indian names nnd if 
his followers rubbed out the Roman script, 
it—what shall I say ?—did not add to the 
dignity of Delhi. In fact it reJuced the status of 
Delhi from one of the cosmopolitan, 
metropolitan cities of the world to a mere city 
in Uttar Pradesh. 

SHRI BHUPESH GUPTA : The au!i-Hindi 
people  rubbed the other part also. 

SHRI A. B. VAJPAYEE : That was only 
symbolic. 

PROF. A. R. WADIA: That is a very 
unfortunate state of affairs. 

SHRI P. N. SAPRU : It must have been Dr. 
Lohia's Party, not Mr. Vajpayee's . . . 

PROF. A. R. WADIA : I shall be very happy 
if Mr. Vajpayee says that he was not 
responsible for those things. I have very great 
respect for him, under respect    . . . 

SHRI BHUPESH GUPTA : He rs a very 
loyal leader. He will never say that. 
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PROF.  A.   R.  WADIA :   So this is  the   
position so far as I am concerned. I have   been 
forced   to  do  some  thinking  on   the   
language problem.   As  a sociologist  I   be-  
lieve that language is not an end in itself, il is a 
vehicle, language is a means to an end. Take 
the example of immigrants into the U.S.A. 
When I went to America I was  j under the 
impression that everybody knew English, .As a 
matter of fact I came across a   number  of 
people  who  did   not  know  i English,  who   
spoke   Italian,   who   spoke Palish, who 
spoke German and there were newspapers in 
all these languages but in one generation, all 
the children of these immigrants  learnt   
English   and   became   loyal citizens of. 
America and they are proud to be   Americans.      
They   forgot   their   own mother-tongue. 
They accepted a new mother-tongue and 'they 
were no less human beings, no (ess patriots 
because under the circumstances :they  
changed   their  mother-tongue. Now what are 
the claims of Hindi ? It may be spoken by the 
largest group but I was surprised' to   find   
that   compared   to   the other parts of India, 
specially South India, 

the percentage of literacy is among tfie lowest 
in U.P. I wonder, instead of trying to force 
Hindi on other people, why -they do not try to 
educate their own people in Hindi and bring 
them up to a very high state of literacy ? I can 
assure the Hindi protagonists that they have a 
vast field to do this sort of patriotic work. 

THE DEPUTY CHAIRMAN : You have 
nearly finished your time. 

PROF. A. R. WADIA : May I continue 
tomorrow ? I shall take about ten minutes 
more. 

Im DEPUTY CHAIRMAN: You can 
continue tomorrow. The House stands 
adjourned   till   11   A.M.   tomorrow. 

The House then adjourned at nine 
minutes past five of the clock till 
eleven of the clock on Thursday, the 
4th March  1965. 


